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PRINCIPAL BENCH, NEW DELHI 

Original Application No.  186 of 2026 

Kapil and Ors. Vs. State of Uttar Pradesh and Ors.  
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1. Joint Committee Report  
 
2. Annexure 01 
 Copy of the order of  Hon’ble NGT  
 dated 24.03.2026 
 
3. Annexure 02 
 Copy of the letter dated 17.01.2026 
 
4. Annexure 03 
 Copy of the letter dated 29.01.2026 
 
5. Annexure 04 
 Copy of the letter dated 14.08.2023 
 
6. Annexure 05 
 Copy of the letter dated 15.07.2024 
 
7. Annexure 06 
 Copy of the letter dated 27.07.2024 
 
8. Annexure 07 
 Copy of the letter dated 06.02.2026 
 
9. Annexure 08 
 Copy of the Sand Replenishment Study  
 Supplementary to DSR  
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10. Annexure 09 
 Copy of the public 
 
11. Annexure 10 
 Copy of the Mining Plan  
12. Annexure 11 
 Copy of the letter dated 19.02.2026  
 
13. Annexure 12 
 Copy of the letter dated 26.02.2026 
 
14. Annexure 13 
 Copy of the letter dated 01.04.2026 
 
15. Annexure 14 
 Copy of the Report dated 28.02.2026 
 
16. Annexure 15 
 Copy of the notice dated 28.02.206 
 
17. Annexure 16 
 Copy of the challan deposit  
 dated 29.03.2026  
 
18. Annexure 17 
 Copy of the report dated 09.03.2025 
 
19. Annexure 18 
 Copy of notice dated 12.03.2026 
 
20. Annexure 19 
 Copy of the challan dated 04.04.2026 
 
21. Annexure 20 
 Copy of the report dated 24.03.2026 
 
22. Annexure 21 
 Copy of the notice dated 01.04.2026 
 
23. Annexure 22 
 Copy of the deposit challan  
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24. Annexure 23 
 Copy of the deposit challan 
 
 
25. Annexure 24 
 Copy of the deposit challan 
 
26. Annexure 25 
 Copy of the deposit challan 
 
27. Annexure 26 
 Copy of FIR dated 19.10.2025 
 
28. Annexure 27 
 Copy of FIR dated 06.04.2025 
 
29. Annexure 28 
 Copy of FIR No. 29.06.2025 
 
30. Annexure 29 
 Copy of letter dated 28.06.2025 
 
31. Annexure 30 
 Copy of letter dated 28.01.2026 
 
32. Annexure 31 
 Copy of letter dated 13.04.2026 
 
33. Annexure 32 
 Copy of report dated 30.03.2026 
 
34. Annexure 33 
 Copy of Notice dated 15.04.2026 
 
35. Annexure 34 
 Copy of report dated 15.03.2026 
 
36. Annexure -35 
 Copy of letter dated 02.04.2026 
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37. Annexure 36 
 Copy of letter dated 01.04.2026 
 
 

Filed by  
 

 
 

[MUKESH VERMA] 
Advocate for D.M. Bagpat 

Ch. No. 50, Old Block 
Supreme Court of India, 

New Delhi 110 001 
(M) 9810108098 

E-mail: mvermadv@gmail.com  
New Delhi  
Dated: 30.04.2026 
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